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National Law School 

 
 
1627. SHRI RAM CHARAN BHORA: 
 
Will the Minister of LAW AND JUSTICE be pleased to state:  
 
(a) whether the Government proposes to set up National Law 
School/  University in each State/UT; 
 

(b) if so, the State-wise details thereof; 
 

(c) whether there is also any proposal to set up institutes of 
 excellence in all states in the field of law education and 
 research; 
 

(d) if so, the details thereof; 
 

(e) whether the Government proposes to reduce the duration of 
degree  courses in law; and  
 

(f) if so, the details thereof; 

 

ANSWER 

MINISTER OF STATE FOR LAW & JUSTICE AND 

CORPORATE AFFAIRS 

(SHRI P.P. CHAUDHARY) 

 
(a) to (f): The information is being collected and will be laid on the 

Table of the House. 
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